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THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI BANDARU DATTATREYA): (a) No Committee of Central
Union Ministers has been set up for holding dialogue with the stakeholders about
the provisions of the proposed Small Factories Bill. However, Government has
constituted a Committee comprising of five Union Ministers to hold discussions
with representatives of Central Trade Unions on their Charter of Demands and other

1ssues being raised by them and for recommending measures to address those issues.

(b) The Committee of Union Ministers held a meeting with the representatives
of the Central Trade Unions on 19.07.2015 to discuss the Charter of Demands.

SAT schemes for promotion of sports

T*180. DR. SANJAY SINH: Will the Minister of YOUTH AFFAIRS AND
SPORTS be pleased to state:

{a) the details of sports promotion schemes being implemented by the Sports
Authority of India {SAT);

(b) the State-wise details of the amount of funds spent on these schemes during
the last three years, and

{c) the amount of funds proposed to be spent in various States and particularly
Uttar Pradesh and Assam during Financial Year 2015-167

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI SARBANANDA SONOWAL): (a) The Sports Promotion Schemes
being implemented by Sports Authority of India (SAT) are as under:

National Sports Talent Contest (NSTC)
Army Boys Sports Company (ABSC)
SAI Training Centres (STCs)

Special Area Games (SAG)

Centre of Excellence (COE)

Come and Play Scheme

SAI National Sports Academies.

NS R W

Brief of SAI Sports Promotional schemes 1s given in the Statement-I (See below).

(b) The State-wise details of amount of funds spent on these schemes during
the last three years are given in the Statement-II (See below).

{c) SAI allots funds region-wise and scheme-wise and not State-wise. Details
of the said allotment for 2015-16 are given in the Statement-III.

TOriginal notice of the question was received in Hindi.
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(a)

(b)

Statement-I

Brief of SAI Sports Promotional Schemes

National Sports Talent Contest (NSTC):— Regular Schools: The main
concept of the Scheme is to PLAY and STUDY in the same school for
scientific scouting of talent at optimum age essential for converting the
genetically and physiologically gifted children into future medal hopes in
various competitions at National and International level. The children in
the age group of 8-14 years are admitted under the scheme. Presently
there are 14 regular schools, 10 schools for Promotion of Indigenous
Games and Martial Arts and 32 Akharas adopted under the scheme.

Presently under the scheme, selected trainees are admitted on non-residential
basis and provided stipend @3 3000/- per head per annum. Trainees under
both the schemes are provided Sports Kit of @3 2000/- p.a., Insurance
@ 150/~ p.a, Competition Exposure, (@3 2000/- p.a., Annual grant to
the school for purchase of sports equipment 320,000/-.

Indigenous Games and Martial Arts: India s an ancient country with
a rich cultural heritage and there are many traditional games popular
in the country. Practitioners of these games are on the decline and
need was felt for its revival Trainees are provided with Stipend @
T 3000/- per head per annum, Sports Kit of @ T 1500/~ p.a., Insurance (@
T 150/- p.a, annual grant to the school for purchase of sports equipment
T 20,000/~ and T 25000/~ p.a. for Organizing Competition for Scouting Talent.

Adopted Akharas: Wrestling has been a traditional indigenous sport in the
country and mostly played at village level. In order to create a broader
base for modemn wrestling SAI has adopted 32 Akharas with about 15-20
Wrestlers each. The Adopted Akharas are provided with one set of Wrestling
Mat and/or Multi-Gvm. The trainees in the Akharas are provided a stipend
of ¥ 1000/~ pm. and Insurance (@ ¥ 150/- to supplement their diet ete.

Army Boyvs Sports Company (ABSC): With a view to utilize the
disciplined atmosphere of Army and infrastructure available, Army Boys
Sports Company (ABSC) Scheme was introduced in association with
Ammy in which children are identified in the age group of 8-16 years
and admitted in the scheme. The identified trainees are absorbed in the
Army, once they attain a required age of 17% years. At present there are
18 ABSCs. Training is imparted in 18 disciplines. The children admitted
under the Schemes are provided with Boarding lodging (@ I 175/ per
day for 330 days, Sports Kit @ T 2000/~ p.a., Insurance (@ T 150/~ pa,
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Competition Exposure (@ I 2000/- p.a., Medical Expenses (@ I 300/- p.a,,
Educational Expenses (@ ¥ 1000/~ p.a, one time grant of (@ ¥ 2000/- to
a New Trainee. The companies are provided annual grant of ¥ 50000/~ for

purchase of sports equipment and maintenance of play fields.

3. SAI Training Centre (STC): In order to groom the junior level sports
persons in the age group of 12-18 vears, with the assistance of State
Governments, SAl Training Centres are established in which the State
Government needs provide all the infrastructure facilities. SAI is running
the scheme by providing scientific training to the selected trainees. At
present there are 56 STC Centres. The training is imparted in 25 disciplines.
Trainees under residential schemes are provided with Boarding lodging (@ ¥
175/~ for Non-Hilly and (@ ¥ 200/~ for Hilly Areas per head per day for
330 days, Lumpsum ¥ 12000/ for Sports Kit {not more them of ¥ 5000/-
per head p.a) and Insurance (@ ¥ 150/~ p.a., Competition Exposure, (@
¥ 3000/~ p.a., Educational Expenses (@ ¥ 1000/~ p.a., Medical expenses (@
T 300/- p.a., Other Expense (@ ¥ 100/- per head and under non-residential
scheme are provided Sports Kit (@ T 4000/- p.a., Competition Exposure (@
T 3000/- pa., Stipend @ I 6000/~ and Insurance @ T 150/

4. Special Area Games (SAG) : The schemes of Special Area Games aim
to scout and nurture the natural talent for modern competitive sports and
games [rom inaccessible tribal, rural and coastal areas of the country. The
training 1s imparted mn 25 disciplines. The children are admitted in the age
group of 12-18 years. There are 19 SAG Centres all over the country. The
trainees under residential schemes are provided with Boarding ledging (@
T 175/ for Non-Hilly and @ ¥ 200/- for Hilly Areas per head per day
for 330 days, Lumpsum ¥ 12000/~ for Sports Kit (of not more them
T 5000/ per head p.a) and Insurance (@ I 150/~ p.a., Competition Exposure
{@ T 3000/- p.a., Hducational Expenses (@ ¥ 1000/~ p.a., Medical expenses
@ % 300/- p.a., Other Expense (@ T 100/~ per head and under non-residential
scheme are provided Sports Kit (@ ¥ 4000/~ p.a, Competition Exposure (@
T 3000/ p.a, Stipend (@ ¥ 6000/~ and Insurance @ I 150/-.

B4 Extension Centres of STC/SAG Centres to cover school and colleges
for wider coverage: The aim of the scheme is to develop sports
standard in schools and colleges, which organize specific sports and
showing commendable results, need some technical support in terms
of basic equipment or in some cases, financial and other support. The
children are admitted in the age group of 12-18 years. At present there

are 81 Extension Centres. The trainees admitted under the scheme are
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provided with Stipend of (@ ¥ 6000/- per trainee for 10 months in a
year, Competition Exposure (@ T 2000/- per trainee per year, Sports Kit
@ T 4000/- per trainee per year, Accidental Insurance @ I 150/- pa.
and to the institution to support infrastructure, equipment and financial
support to the tune of @ T 5000/~ per trainee per year and not more
than ¥ 1.00 lakh totally.

6. Centre of Excellence (COX): In order to provide second and third tier
to the National Team, it was decided to start the Centre of Excellence
Scheme to train those sports persons who have shown performance at
National level competitions. The trainees in the age group of 12-25 years
and above are admitted. Admission 1s also given to junior level sports
persons who are in the verge of entering into the senior level and has
potential to become international sport persons. At present there are 15
Centers of Hxcellence, Academic Institutions/Regional Centres/STC. The
training 1s imparted in 18 disciplines all over the country. The trainees
under residential schemes are provided Boarding lodging @ T 225/~ per
head per day for 330 days, Sports Kit of (@ T 6000/~ p.a., Accidental
insurance (@ ¥ 150/- p.a., Competition Exposure @ I 6000/- p.a., Medical
expenses (@ I 2000/- p.a., Other Expenses @ I 850/~ and the trainees
under non-residential schemes are provided Sports Kit @ I 6000/,
Competition Exposure (@ T 3000/, Stipend (@ T 9000/- and Insurance
@ T 150/~

7. SAI National Sports Academies: The National Sports Academies forms
are the latest offering in Sports Promotional Schemes of SAI Various
Sports Academies are being set up by SAIL, i collaboration with the
National Sports Federations to attract sports talent in respective discipline
in the age group of 12-25 years. The Academy Scheme envisages modern
training centres having good sports facilities, equipment and requisite
sports science infrastructure as well as qualified personnel to meet the
daily requirement of the trainees. The Sports Academies will have both
residential and non-residential trainees. It is envisaged that each Academy
will function under tripartite agreement under PPP mode, wherein the
roles of SAI, the concerned federation and the sponsor shall be defined.
One of the major roles of the federations would be to provide greatest
inputs through foreign expertise and MoUs with international bodies of
the disciplines. The national federations will also make efforts to generate

revenue through sponsorships or partnerships.
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X in lakhs)
Sl Name of Region / State Expenditure incurred
No. 2012-13 2013-14 2014-15
1 2 3 4 5
L. Chandigarh
1. Chandigarh 08.35 06.44 06.38
2 Himachal Pradesh 71.82 66.31 95.05
3. Jammu and Kashmir 24.97 04.24 02.97
4. Punjab 129.28 159.29 183.92
O. Kolkata
5. West Bengal 106.77 93.40 112.35
6. Bihar 61.50 56.60 36.60
7. Tharkhand 59.50 50.66 68.90
8. Odisha 104.75 248.96 225.88
9. Tripura 20.00 21.48 29.75
10, Andaman and Nicobar Islands 42.50 44.50 42.00
1.  Bhopal
11.  Madhya Pradesh 383.33 389.15 400.38
12, Chhattisgarh 91.01 70.27 120.13
IV.  Thiruvananthapuram
13, Kerala 390.03 44251 442.14
V. Guwahati
14, Assam 2424.63 858.54 1106.71
15,  Meghalaya 35.70 45.33 204.33
16, Arunachal Pradesh 42.85 37.84 41.42
17 Sikkim 41.80 51.52 42.33
VI. Patiala
18, Punjab 89.28 77.66 97.89
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1 2 3 4 5
VII. Gandhinagar
19, Rajasthan 73.77 73.26 86.61
20, Gujarat 114.42 133.28 143.50
21, Maharashtra 188.18 240.97 239.60
22, Goa 61.63 60.69 71.28
VIII. Imphal
23 Manipur 387.11 540.33 486.74
24, Mizoram 116.39 147.61 172.56
25 Nagaland 32.98 4578 43.18
IX. Sonepat
26.  Delhi 54.50 76.07 76.54
27.  Haryana 322.58 294 91 320.55
X. Bangalore
28, Karmataka 182.87 192.98 197.32
29 Telangana 93.51 14:1:32 106.03
30.  Andhra Pradesh 101.93 100.12 96.64
31, Tamil Nadu 144.53 183.20 169.17
32, Puducherry 43.37 60.74 54.41
XI. Lucknow
33 Uttar Pradesh 177.72 238.64 240.57
34, Uttarakhand 32.00 30.92 39.92
Statement-I11
Budget allocation scheme during the year 2015-16
31, Name of the Region NSTC STC SAG STC/SAG COX
No. EXT. Centre
1 2 3 4 5 6 7
1. Bangalore 15.00 517.00 - 4.00 45.00
2. Kolkata 10.00 275.00 310.00 7.00 45.00
3. Sonepat 14.00 330.00 - 19.00 55.00
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1 2 3 4 5 6 7

4. Northern Centre, 14.00 280.00 - 30.00 -
Chandigarh

5. Gandhinagar 11.00 25500 - 31.00 12.00

6. Maharashtra and 20.00 185.00 - 29.00 8.00
Goa

7. Bhopal 15.00  450.00 70.00 20.00 85.00

8 Lucknow 12.00  310.00 - 25.00 -

9. Patiala - 75.00 - - 55.00

10, Thiruvananthapuram - 553.00 210.00 60.00 45.00
Totar 150.00  3400.00 600.00 22500  350.00

(North-East)

1. Imphal 550 250.00 420.00 20.00 35.00

2. Guwahati 8.00 170.00 240.00 10.00 -

3. Kolkata 1.50 - 40.00 - -
Totar 15.00  420.00 700.00 30.00 35.00

Note:- 1. Amount of ¥ 400.00 Lakh has been allocated for National Sports Academies during the
year 2015-16 (Rest of India).

2. An amount of ¥ 1150 Lakh (¥ 1070 for Rest of India and 80.00 North East Region) has
been allocated for under ABSC Scheme.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
New initiatives to attract foreign investment

1761. SHRI TARUN VIJAY: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

{a) the new initiatives by the Ministry to attract foreign investment and help
increase ease to do business i India; and

(b) the results of such initiatives in terms of Foreign Direct Investment (FDI)

and accelerating domestic industrial growth?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATT NIRMALA SITHARAMAN): (a) India has one of the
most liberalized FDI policy regimes in the world Government has put in place an

investor-friendly policy on FDI, under which FDI, up to 100%, is permitted, under



